ITEM NO.1763 COURT NO.14 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Criminal Appeal No(s). 1671/2022

PAWAN KUMAR & ORS. Appellant(s)
VERSUS

THE STATE OF UTTAR PRADESH & ANR. Respondent(s)

WITH

Crl.A. No. 1672/2022 (II)

Date : 14-05-2025 This appeal was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE PANKAJ MITHAL
[IN CHAMBERS]

For Appellant(s) : Dr. Surender Singh Hooda, AOR
For Respondent(s) : Ms. Ruchira Goel, AOR
UPON hearing the counsel the Court made the following
ORDER
Learned counsel for the petitioner prays for and is allowed
four weeks time to file application seeking substituted service to

be effected upon respondent no. 2.
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